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CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH 

 

 
 

ORIGINAL APPLICATION NO.170/00457/2020 
 

 

DATED THIS THE 08TH DAY OF OCTOBER, 2020 
 

 

CORAM: 
 

HON’BLE SHRI SURESH KUMAR MONGA, MEMBER (J) 
(On video conference from Central Administrative Tribunal, Bangalore 
Bench, Bangalore) 
    

HON’BLE SHRI RAKESH KUMAR GUPTA, MEMBER (A) 
(On video conference from Central Administrative Tribunal, Bangalore 
Bench, Bangalore) 
 
Dr. P.S. Mathuranath, 
S/o P.R. Sivasankara, 
Age about 53 years, Group A 
Occ: Professor, 
O/o. Dept. of Neurology, 
National Institute of Mental Health & 
Neurosciences (NIMHANS), 
Bangalore 560 029 
R/o # 304, Kumar Paradise, 
B.P. Wadia Road, Basavanagudi, 
Bangalore 560 004                           ….Applicant 
 
(By Advocate Shri M.V. Krishna Mohan - through video conference) 
 

Vs. 
 

1. The Union of India, 
Rep by its Secretary, 
Ministry of Health and Family Welfare, 
Nirman Bhawan, 
Near Udyog Bhawan Metro Station, 
Maulana Azad Rd, New Delhi 110 011 
 
2. The Director and Vice Chancellor, 
National Institute of Mental Health and Neurosciences, 
Bangalore 560 029 
 
3. The Registrar, 
National Institute of Mental Health and Neurosciences, 
Bangalore 560 029                   …..Respondents 
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O R D E R (ORAL) 
 

PER: SURESH KUMAR MONGA, MEMBER (J) 
 
 After arguing the matter for some time, learned counsel for the 

applicant wishes to withdraw the present Original Application with liberty to 

file a fresh one with better particulars. 

2. Accordingly, the Original Application is dismissed as withdrawn with 

liberty as aforesaid. 

 

 
 
 
(RAKESH KUMAR GUPTA)      (SURESH KUMAR MONGA) 
 MEMBER (A)     MEMBER (J) 
 

/ksk/ 
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Annexures referred to by the applicant in OA No. 170/00457/2020 

Annexure A1 Copy of the appointment order dated 21.08.2012 
Annexure A2 Copy of the service/relieving certificate dated 23.11.2012 
Annexure A3 Copy of the notification dated 04.05.2013 
Annexure A4 Copy of the letter dated 08.12.2017 
Annexure A5 Copy of the seniority list vide notification dated 
02.05.2020 
Annexure A6 Copy of the OM dated 17.08.2016 
Annexure A7 Copy of the representation dated 13.06.2020 
Annexure A8 Copy of the letter dated 07.08.2020 
 

***** 


